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1^ ^CENTWnr^DM-INISTRATIVE TRIBUNAL
PRINCIPAL BENCH

P. No. 1077 dated 6 . 5. 1 39s('«§V^
MA.No.954 of 1999 V

New Delhi , this 11th day of May, 1999.

HON'BLE SHRI S. R. ADIGE, VICE CHAIRMAN (A)
HON'BLE SMI. LAKSHMI SWAMINATHAN, MEMBER(J)

1 . Jagdish Singh Rawat S/o Shn L.R. Singh

2. Devendra Kumar S/O Shri Dhani Ram

3. Rajesh Sharma S/o Shri R.S. Sharma

4.- Ravendra Kumar S/o Shri Ram Shroop

5. Yogendra Singh Sirohi S/o Shri M.S. Sirohi

6. Denesh Kumar S/o Shri Ram Pal Singh

7. Sunil Kumar Singh S/o Shri Chandraka Singh

8. Suresh Chand.ra Sharma S/o Shri Banwari Lai

9. Raghuveer Singh S/o Shri Narendra Singh

10. Chandra Mohan Chanchal, S/o Shri D.P. Singh

11. Arshu Mali Maliya S/o Shri M.C. Saxena

12. Bhubnashwar Goswam,! S/o Shri Moti L.a i

13. Baldau Singh S/o Shri C.8. Singh

14. Sushi 1 Verma S/o Shri S.C. Verma

15. Smt. Geeta Sharma d/o.Shri Chabilal Sh.

15. Ajaya Kumar Mi era S/o Amar Nath M.

17. Azaz Husain S/o Shri Muzaffar H.

18. D.B. Singh S/o Suresh Singh

19. Rajnesh Misra S/o Shri R.K. Misra

20. Shah Dev Singh S/o Shri Ramlayak Singh

21. Kamlesh Kumar S/o Shri Laxman Prasad

22. Sandeep Singh S/o Shri Han Singh

23. Ratan Singh S/o Shri Amarnath Singh

24. Shiv Ji Mishra S/o Shri Ramnath Mishra

25. Vindashwari Prasad S/o Shri Heera Lai

25. Dinesh Dixit S/o Shri B.S. Dixit
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27.

28.

29.

20.

31.

32.

33.

34.

35.

26.

Jagjeet singh s/o Sh. Teerath slngh.

Rakesh Kumar s/o Sh.B.L. Shan>caffr

ant.Manonaa h/o Sh. B.K.Shikla

Snt.Madlu Kukreja Wo Sh. R.L.KukxBja

MoW.Sattar s/o Sh. MoM.All.

Prapjod Kumar slnghs/o sh. Rsashroop S.

Shekar Ral Chaudhary s/o Sh. B.K.Rai.

Mahandra Kumar s s/o Sh. R.N.Prasad,

Dlnesh Tr^athl s/o Sh. R.N.Prasad,
Anil Kumar Mdahra s/o sh. H.N.MJLshra

37. Ashok Kumar s/o s/o Sh. Gokul Das,

28. Anil L.Pandey s/o Sh. Rsffl Y^sh P.
39. Pnem Narayan s/o Sh. O.S.Shanna.

40. Bineah SharmO 3/0 Sh, D.D.Sharna.
All are working as poking Clerk(Moblle Booking
Clera) in Northen Railway Allahabad Division

andparticulars are Annexed as Ahnexure.A/^

(By Adfvfsh. Yogesh sha'OTa*)* Applicants.
Verus

1. Union of mdla through The General Manager.

Northen Railway, Baroda House, fiew Delhi.

2. The divisional. Railway Manager.

Northen Railway. 1

Allahabad Divlsldn. Allahabad,_
... Respondents.
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orde r (ORAL)

^  .Koo 'ble Shri S.R. Adige» VC (A)

...Applicants pray for a direction to consider

their representation dated K1 1.96 (Annexure A-1) and

extend to them benefits of the Hon'ble Supreme Court's

judgment in UOI & Ors. Vs P.K. Srivastava S Ors.

(Annexure A-9).

2. We have heard learned counsel for applicants

,  . who states that the aforesaid representation though

' received by respondents on 19. 1 1 .96, still remains

j  undisposed of.

■  . ,3' If, so, we dispose of this OA after registering

it, with a direction to respondents to dispose or the

aforesaid ' representation in accordance with rules and

y f . , . i within a period of three months from the

y- yj'c date of receipt of a copy of this order with

. intimation to applicants.

(Smt. Lakshrni Swarninathan) (-S. R. 'Adiyge)
Member(J) Vice Chairman(A)
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